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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 26.02.2021 (FRIDAY) 

COURT – IV (VIRTUAL MODE) 

10:30 AM  
 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, 

Member (Technical) 
 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 235 of 2018 

 

Tirumala Infrabuild Pvt. Ltd. &Ors. 

Vs. 

IDIO Construction & Industries (India) 

Ltd. &Ors. 

 

Anshum Jain S. Sanyal 

2.  Comp. App. (AT) 

(Ins) No. 1028 of 

2020 

 

 

BRS Ventures Investment 

Ltd.  

Vs. 

Registrar of Companies, Guwahati 

 
With 

Ajay Gaggar Ramesh Kumar 

Bhola-ROC 

3.  Comp. App. (AT) 

(Ins) No. 1042 of 

2020 

 

 

Assam Company India Ltd. 

 Vs. 

Registrar of Companies, Guwahati 

 

Vineeta Ramesh Kumar 

Bhola-ROC 

 

For Hearing 

4.  Comp. App. (AT) 

No. 06 of 2021 
 

 

Part Heard 

 

Agritrade Power Holdings Pte. Ltd. 

Vs. 

SKS Power Generation (Chhattisgarh) 

Ltd. 
 

 

Shwetabh Sinha Soumy Dutta-R1 

Mustafa Kachwala-

R12 to R14 

5.  Comp. App. (AT) 

(Ins) No. 623 of 

2020 

 
 
 
 

Hemanshu Jamnadas Domadia 

Vs. 

Central Bank of India & Anr. 

Keith Varghee Richa Sandilya-R1 

6.  Comp. App. (AT) 

(Ins) No. 636 of 

2020 

 

State Bank of India  

Vs. 

Vibha Agra Tech Ltd. 
 

 
 
 

Sanjay Kapur M. Srinivasan Rao 

7.  Comp. App. (AT) 

(Ins) No. 1137 of 

2020 

Gay Printers 

Vs. 

Pawan Buildwell Pvt. Ltd. 

 
 

 
 

Sinha Shrey 

Nikhilesh  

Piyush Singh 

8.  Comp. App (AT) 

No. 392 of 2017 
 

 

Gireesh Kumar Sanghi & Anr. 

Vs. 

Ravi Sanghi & Ors 
 

 

With 

Dhruv Gupta AnirudhWadhwa 

(R-1 to 4) 
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9.  Comp. App (AT) 

No. 393 of 2017 
 

 

Gireesh Kumar Sanghi & Anr. 

Vs. 

AGA Publications Ltd. & Ors. 

Dhruv Gupta Y.Suryanarayan 

A 

Gaurav Mitra-R1 

Abhishek Iyer-R8 

to R11 

10.  Comp. App (AT) 

No. 192 of 2019 

 
 

 

 

Enness Capitals Pvt. Ltd. & Ors. 

Vs. 

Hyderabad Securities and Enterprises 

Ltd. & Ors. 
 

Vipul Ganda  Y.Suryanarayana 

Jagriti Ahuja (R19) 

 

 

 

 

 

   Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/-                   

2. Website: www.nclat.nic.in                                                                             Registrar       

http://www.nclat.nic.in/

